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are allocatted to::- different banks 
through District Credit Plans and 
Annual Action Plans. However, no 
separate scheme is being imPlemented 
by banks (or increasing credit to dairy 
sector only. 

Writing off of Loans to Farmers 

6293. SHRI K. RAMACIIANDRA 
REDDY: Will the Minister of AGRI-
CULTURE AND RURAL DEVELOP-
MENT be pleased to state: 

(a) whether Governmen: consider 
,writing off of the loans of farmers when 
they have dug wells with money 
borrowed from Agi icultUl a1 D"velop-
ment Banks but the well has failed at 
where the wel1 fail ed to yield any 
water inspite or sincere efforts by the 
farmers ; and 

(b) if so, <'.t cps take'1 by Govern-
ment fo compensa! e farmers in such 
cases 1 

THE MINISTER OF STATE IN 
THE DEPARTMENT OF RURAL 
DEVELOPMENl' (SHRI CHANDU-
LAL CHANDRAKAR): (a) and (b) : 
Farmers who borrow t errn loans from 
banks for construction of wells are 
sometim es unable to repay thl! loans 
dUe to failure of wells. In order to 
provide assistance i.1 such ca~es 
National Bank for Agriculture and 
Rural Development had dr~wn up 
certain guidelines and advised the 
State GOVernments to set up Failed 
Wells Compensation Fund. Some 
State Goverr.me'1ts are already pro-
viding assistance to farmers. Government 
of India haVe since prqpo~ed to intro-
duce a Centrally Sponsored Scheme 
durin~ the Seventh Plan i.O assist th e 
State Governments in setting up Failed 
Wells Compe'"lsation Fund to provide 
relief to affect cd farmers. 

Formulation of National Policy on 
Media 

6294. DR.. B. L. SHALLESH:,' 
Will the Minister of INFORMA nON 

AND BROADCASTING be pleased to 
state: 

(a) wether Government ptopose fo 
formulat e a ~at ional policy on mad.ia ! 
and 

(b) if so, when it is likely to tJ. 
finalised and details thereof '! 

TIffi MINISTER OF STATE OF 
THE MINISTRY OF INFORMATION 
AND BROADCASTING (SHRI V.N. 
GADGIL): (a) Yes Sir , . 

\b) A meetiJ1g of madia lead~rs is 
being convened to discuss the new 
media policy. The purpose of formu-
lating such pol icy is to help the news 
Madia to play its constructive role in 
the ta~k of nation building and eCono-
mic development. 

Rresidental Accommodation for 
Employees '3tate Insurance 

ScbemeDoctors 

6295. SHRI MOHANBHAl 
PATEL: Will the Minister of LABOUll 
be pleas ed to state: 

(a) the rules of allotment of reli. 
dential accommodation for EmploYee' 
State Insurance Scheme Doctors; 

(b) when these rules were framed 
and how many times these were 
amer:ded ; and 

(c) whether any seniority list is 
maintained and the doctors are iq. 
formed so as to aJoid any manipulation 
or rna ·pract ice? 

THE MINISTER OF STATE OF 
mE MINISTRY OF LABOUR (SHRI 
T. ANJIAH): (a) and (b)': The 
admin ;stration O( medical CJ.re under 
the ESI Scheme is the statutoJY 
re'sponsibility of the concerned State 
Governments, except in Delhi where 
the ESI Corporat ion is directly 
administering the medical care. TIle 




